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t[THE DEPUTY MINISTER OF 
DEFENCE (SHRI K. RAGHURAMAIAH;: (a)  
12. 

(b) No concession in price is allowed to 
any 'Priority Indentors' other than the Central 
Ministries excluding the Ministry of 
Railways. 

(c) On payment of current market value 
of the land as well as of the assets  standing 
thereon,  if any.] 

 

t [EXCHANGE   OF   AIR   FORCE   OFFICERS 
BETWEEN INDIA AND INDONESIA 

773. SHRI NAWAB SINGH CHAUHAN: 
Will the Minister of DEFENCE be pleased to 
state the number of Indian Air Force Officers 
who are attached to the Indonesian Air Force 
and how many Indonesian Air Force Officers 
are attached to the Indian Air Force under the 
Mutual Cooperation Agreement between 
Indonesia and India?] 

 

t[THE DEPUTY MINISTER OF 
DEFENCE (SHRI K. RAGHURAMAIAH) : Four 
Indian Air Force officers are attached to the 
Indonesian Air Force and six Indonesian Air 
Force officers and four airmen are attached to 
the Indian Air Force at present under the 
Agreement.] 

 
t[INDIGENOUS PRODUCTION OF NAVAL 

STORES 
774. SHRI NAWAB SlNGH CHAUHAN: 

Will the Minister of DEFENCE be pleased to 
state: 

(a) the quantity and value of stores which 
were previously ordered every year from 
abroad by the Stores and Production 
Directorate of the Navil Headquarters and 
which are now being obtained from Indian 
industries; and 

(b) what are those stores and how they 
compare in quality and price with foreign 
stores?] 

 
† ] English translation. 


